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M:mllfarture of Th-rm'll Reclaimed 
Rubt-er 

76~, ,,;11ri Ct.,,"d,,:~: I,'ill the Minis-
ter or C(lI"mel"'c 01:1.1 Industry be 
p'!:,:,:,;(:d to ~tatl': 

{a) the tm,;et for produetion of 
\tlcrmGl rcclaimeri ruhber by 1965-6(;; 

(b) how mnny units have been 
licl'ns.'d so far to manufactllre ther-
mal reclaimed rubber; 

(c) the ('stirnaten installed capa('j" 
tics of each of thl'se umts; 

(d) huw many units are already 
under production; and 

(e) when others are expected to ,0 
into production? 

The Minister of Industry In tn. 
Ministry of COmmerce and In:!ustl'J' 
(Shri Kanungo): (a) to (e). A state-
ment is laid on the Table of the House. 
[See Appendix I, annexure No. 93]. 

Government of India Presses 

769. Shri Ravindra Varma: Will 
the Minister of Works, BoasJnr IUId 
Supply be pleased to state: ' 

(a) how many printing pressel 
Including security presses are bein, 
run by Government of India; 

(b) where are these located; 

(e) whether Government han 
acquired a plot of land in Keral. for 
~. loeatiOD of one IlUCIl ~; IUIG 
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(d) if so, the reasons for the delay 
in starting the press on the site that 
has been acquired in Kerala? 

The Minister of Works, HousIng anI! 
Supply (Shri Mehr Chanl! KI;anna); 
(a) to (d). A statement containing 
the requisit~ information is laid on 
the Table of the Sabha. [See Appen-
dix I, annexure No. 94]. 

Pak Nathmals' visit to India anll 
Indian Nationals' visit to Pakistan 

770. Shri Daljit Singh: Will the 
Prime Minister be pleased to state: 

(a) the number of Pakistani 
nntionals who v:sited India during the 
first quarter of the current year; and 

(b) the number of Indians who 
visited Pakistan during the same 
pt'riod? 

The Prime Minister and Minister of 
External Affairs ani Minister of 
Atomic Energy (Shri Jawaharlal 
Nehru): ·(a) 81,923. 

·(b) 50,159. 

·Thes,' figures do not include infor-
mation in respect of Gujerat State for 
the p~riod February and March, 1962. 

Registered Unemployed in Punjab 

771. Shri Daljit Singh: Will the 
Minister of Labour and Employment 
be pleased to state the number or 
persons employed from amongst the 
registered unemployed graduates, 
intermediates and matriculates in 
Punjab during the first quarter of the 
current year? 

The Minister of Labour In the Min-
istry of Labour and Employment 
(Sbri Hathi): The number of place-
ments effected during the quarter, 
January-March, 1962 in Punjab was 
as under: 

Graduates-424. 
Intermedlates--511 
MatrlcU1atea-4,559. 

MatteT Of UTgent Public 
ImpoTta"&ce 

Indian Nationals Kidnapped by Nepal 
Police 

772. Shri Hari Vlsbnu Kamatb: 
Will the Prime Minister be pleased 
to state: 

(a) whether Indian nationals have 
ill recent months been kidnapped from 
Indian territory by Nepal Armed 
Police; 

(b) if so, how many (if possible); 

(e) where they are now detained; 

(d) whether Government nave 
made any efforts for their release; 

(e) it so, with what n,sult; and 

(f) if not, the reasons therefor? 

The Prime Minister and Minister of 
External Affairs and Minister of 
Atomic Energy (Sltri Jawaharlal 
Nehru): (a) to (c). The info~mation 

is being collected. 

(el), (e) and (0. In view of above. 
does not arise. 

12 hrs. 

CALLING ATTENTTON TO A 
MATTER OF URGENT PUBLIC 

IMPORTANCE 

REPORTED DECISION OF PAKISTAH 
AND CHINA TO NEGOTIATE ALIGNMENT 
OF THF. BOUNDIIRY BETWEEN KAsHMm 
AND CHINA'S SINKIANG. 

Shri Hem Barua (Gauhati): Sir, 
under Rule 197, I beg to call the at-
tention of the Prime Minister to the 
follow·ng matter of urgent pubJ:c im-
portance and I request that he may 
make a statement thereon:-

''The reported decision of Pakis-
tan and China to negotiate align-
ment of the boundary between 
Kashmir and China's Sinkiang". 

The Prime Minister and Minister of 
External Affairs and MiDlster of 
Atomic Energy (Sbri Jawaharlal 
Nehru): Sir, on the 3rc! or 4th May, 
that is three days ago, simultaneoua 




